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[Shei Ran,a) 
these ramifications of this particular 
linn. 

Mr. Speaker: I did that. 

... BaDIa: I thoUlbt both the 
Miniatriel concerned with tbis would 
be co-operatin,l with eacb other and 
then conduct that enquiry. 

Mr. S-"er: Order, order. Next 
item. 

SUPPJ.F.MENTARY FINANCIAL STATEMhT 
FOR 196:>-66 OF KEaALA STATE 

ELIlCTRlCITY BoARD 

8Iari Shilllle: On bahaIt of Dr. K. L. 
Rao, I beg to lay on the Table a copy 
of the Budget Ealimat .. fM the year 
11166-67 and Supplementary Financial 
Statement for the year 1965-66 of the 
Kerala State Electricity Board, under 
""l>-.~>ction (3) of section 61 of the 
Electricity (Supply) Act, 1948, read 
with daUB .. (c) (iv) of the Proclama-
lion dated the 24th March, 1966, 
i.,ued by the Vice-President, discharg-
ine the fWlctions of the President in 
'l'elalion to the State of Kerala. 

[PLaced in Library. See No. LT-
0372/66J. 

REPORT OF STUDY TuM ON IRON AND 
ST(.Q. CONTROLLER'S ORGANISATION 

The IlllDiMer of IroD IUId Steel (Sbrl 
T. N. SiDlrh): I be, to lay on the Table 
a copy of the Report (Part I) of the 
Studf Te.am on the Iron" Steel Con-
tt'"OlIer's Organisation-Production. 
Price and Distribution of Indigenous 
Skel. 

[Placed in Library. See No. LT-
1171/84). 

RAILWAY 1'II0TllCTION FORe. \AMIOHD-
MENT) RULa 

The »epat, MhIIst.... III the .IBJa-
..., Or ir&nwaJs(SIIrI SIwa HatII): I 
.. to iay on th~ Table .. cop, of the 
lliiUway Protedion J'o~ (Amend-

men!) Rules, 11166, published in Noti-
fication No. G.S.R. 627 in 'Gazette of 
India dated the 30th April. 1966. 
under sub-section (3) of section 21 of 
Il>e Railway Protection Force Act, 
1967. 

[Placed in LibraT!I. See No. LT-
6874;86J. 

lUZ bra. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

MINuTES 

Shri Krlsh~y Rae (Shimo-
ga): I beg to lay on the Table the 
Minute. of the SeventY'-seventh to 
\!:ighty-ninth Sittings of the Committee 
on Private Members' Bills and Reso-
lutions held during the current Session. 

12.22, lin-

COMMITI'EE ON PUBLIC UNDER-
TAKINGS 

MINUTES 

81 .. 1 Subodh IIaII!Ida (Jharlfam): 
be, to lay on the Table the Minutes of. 
the Sittings of the Committee on Pub-
lic Undertaking. relating to Twelfth 
and Fourteenth to ,",irty-flrst Report •. 

lUll bra. 

COMMITTEE ON GOVERNMENT 
ASSURANCEs 

Muron:s 

Sbri Siddananjappa (Hassan) : 
heg to lay on the Table the Minutes 
of the Twenty-third Sitting of the 
Committee on Government Assurance,; 
beld durin, the current Session. 

8hrl Bar! VIIdma JI[amatb (Hoshan-
,.bad): Will tru. be circulated as wu 
done during last week? 

Mr. Speaker: It will be kept in the 
Library . 




